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undertaldngo. · c Parliament as is pr<:-
valent in U.S.A. and U.K.; and 

(b) ii so, what action has been taken 
in the matter? 

The Minister of Industry (Shri 
Manubhai Shah): (a) and (b). Yes, 
Sir. I w1mld like to invite the atten· 
!ion of the Honourable Member to the 
revised Section 639(i) in tlhe Com-
panies (Amendment) Bill, 1959, which 
is before the Parliament. It will be 
observed that a provision has been 
included in this Section, stipulating 9. 
period of three months for the Central 
Government to cause an annual re-
port on the working and affairs of the 
Government company to be laid before 
the Houses of Parliament from the 
date of the annual general meeting 
of the company. 

Indian Immigrants in U.K. 

*913. Shri Ajit Singh Sarhadi: Will 
the Pt1me Minister be pleased to state: 

(a) whether United Kingdom Gov-
ernment have held any consultation 
wilh the Government of India about 
the problem of Indian immigranls in 
U.K. doing unskilled work; and 

(b) if so, the nature of the talks 
and Government's reaction thereto? 

The Deputy Minister of External 
Alf airs ( Shrimati Lakshmi Menon): 
(e.) Yes. 

(b) About two years ago, the United 
Kingdom High Commission in New 
Delhi presented an Aide Memoire on 
lLe quc3~i0n of increasing immigration 
uf Indian nat.ionals into the United 
Kmgdom. It was poin•etl out that this 
inunigration was causing a serious 
strain on the National Insurance and 
Health Insurance sch·:omcs in the U.K. 

2. The Aide Memoire pointed out 
that the United Kingdom authorities 
would cont'nue to wekome the tra-
ditional movement of Indians to the 
United Kingdom. They were, how-
ever, perturbed over the movement 
that has taken p'ace of large numbers 
of illiterate unskilled labourers, who 
found it difficult to assimilate the'fl"-
selves. 

3. In their reply, the Government 
of India pointed out to the Unitc<l 
Kingdom High Commissicn that they 
had all along been strict in issuiq; 
passports to Indian nac!onals who 
wanted to go to the United Kingdom 
and that all necessary steps had been 
taken to stop the flow of illegal im-
migrants t.o the United Kingdom on 
irregular passports. Since then the 
situation has been well under con-
trol and there has been no occasion to 
have any further consultations with 
the United Kingdom Government ,m 
this matter. 

Workers' Education Centres 

*914. Shri Tangamanl: Will the Min-
i•ter of Labour and Employment be 
pleased to state: 

(a) whether Government propose to 
set up more Workers' Education Cen-
tres on the pattern of Bombav and 
Calcutta for training teacher-adminis-
trators; 

(b) if so, their venue and probable 
dates of establishment; and 

(c) how many studenl• will be 
trained in these centres? 

The Deputy Minister of Labour 
and Planning (Shri L. N. Mishra): 
(a) to (c). Third Training Course for 
about 40 Teacher-Administrators 13 
proposed to be conducted in Bombay 
towards the end of this year. 

Radio Rural Clubs 

1708. Shri Pangarkar: Will the Min-
, ,_ of Information and Broadcasting 

o'"ased to state: 

(a) the number of Radio Rural 
fomm• or cluhs formed in the com-
munity development blocks in Maha-
rashtra Sta'.e after the launching of 
the scheme of Radio Broadcasl• on 
Agriculture; and 

(b) the number of enquiries recei• .. ·-
ed from each of these forums bv the 
All India Radio stations in Maha. 
rashtra? 

The Minister of Information and 
Broarlr.astin'!' (Dr. Keskar): (a) 130 
upto 31st July, 1960. 




